
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 11230 0 146 146 0 0 34 34 11342

CIVIL SECOND   APPEAL 3352 0 24 24 0 0 15 15 3361

EX. FIRST APPEAL 59 0 1 1 0 0 0 0 60

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 31599 73 368 441 0 42 175 217 31823

CIVIL REVISION 395 0 27 27 0 0 17 17 405

CIVIL REVIEW 659 11 4 15 0 4 4 8 666

CUSTA (CUSTOM APPEAL) 12 0 0 0 0 0 0 0 12

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 340 0 0 0 0 2 0 2 338

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 797 0 0 0 0 0 0 0 797

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 2 0 0 0 0 0 1 1 1
CIVIL TRANSFER APPLICATION 414 0 34 34 0 0 33 33 415

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 3 0 0 0 0 0 0 0 3

SPECIAL APPEAL ( WRIT) 2399 148 0 148 0 207 0 207 2340

CIVIL CONTEMPT 4306 20 220 240 0 25 38 63 4483

CIVIL WRIT 69619 100 2364 2464 0 80 1628 1708 70375

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 164 1 0 1 0 1 0 1 164

CROSS OBJECTION 1070 0 2 2 0 0 3 3 1069

CIVIL REFERENCE 3 0 0 0 0 0 0 0 3

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 126490 353 3190 3543 0 361 1948 2309 127724

CRIMINAL SIDE

MURDER REFERENCE 8 1 0 1 0 1 0 1 8

CRIMINAL APPEAL 25847 37 322 359 0 34 147 181 26025

CRIMINAL REVISION 8937 0 145 145 0 1 384 385 8697

11594 0 1018 1018 0 1 715 716 11896

2567 0 1488 1488 0 0 1614 1614 2441

CR. CONT. PETITION 9 0 0 0 0 0 0 0 9

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 122 53 0 53 0 61 0 61 114

CR. L TO A 575 0 34 34 0 1 391 392 217

CRLW 631 24 374 398 0 18 370 388 641

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 50291 115 3381 3496 0 117 3621 3738 50049

TOTAL A + B 176781 468 6571 7039 0 478 5569 6047 177773

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

MAY-2025

CRL. MISC. PET.
U/S 482 CR. P.C./528 B.N.S.S

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C./482&483 B.N.S.S



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

MAY—2025

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

880 85 184 269 0 64 282 346 803

2819 0 77 77 0 0 83 83 2813

11582 0 600 600 0 0 712 712 11470

179 0 73 73 0 0 61 61 191

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

386 5 82 87 0 5 74 79 394

           TOTAL -C 15846 90 1016 1106 0 69 1212 1281 15671

CRIMINAL TRANSFER PET. 69 0 3 3 0 0 5 5 67

0 0 0 0 0 0 0 0 0

           TOTAL -D 69 0 3 3 0 0 5 5 67

TOTAL  C+D 15915 90 1019 1109 0 69 1217 1286 15738

TOTAL A+B+C+D 192696 558 7590 8148 0 547 6786 7333 193511

7 0 0 0 0 0 0 0 7

11 1 0 1 0 1 0 1 11

0 0 0 0 0 0 0 0 0

2588 0 146 146 0 0 20 20 2714

873 0 24 24 0 0 4 4 893

5452 21 149 170 0 21 37 58 5564

298 0 27 27 0 0 24 24 301

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

407 0 34 34 0 0 33 33 408

17 0 0 0 0 0 0 0 17

1912 145 0 145 0 135 0 135 1922

43298 71 2260 2331 0 48 1571 1619 44010

TOTAL -E 54867 238 2640 2878 0 205 1689 1894 55851

1940 9 155 164 0 9 109 118 1986

CIVIL MISC. CASE 2546 95 208 303 0 97 306 403 2446

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 62 0 7 7 0 0 2 2 67

TOTAL -F 4548 104 370 474 0 106 417 523 4499

TOTAL  E+F 59415 342 3010 3352 0 311 2106 2417 60350

TOTAL- MISC.  (C+D+E+F) 75330 432 4029 4461 0 380 3323 3703 76088

TOTAL  A+B+C+D+E+F 252111 900 10600 11500 0 858 8892 9750 253861

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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